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Shri D. C. Sharma: May I know if
on the arrival of the Delegation there
will be any exchange of views bet-
ween the Indian personnel of the
Defence Ministry and this official Mi-
litary Mission about matters of
defence which may be common to
India and China?

Sardar Majithia: That hardly arises
cut of this. I can only say that they
invited our Mission and showed us—
to that Mission—some of their instal-
lations and units.. And, we are also
going to show them some of our ins-
tallations, apart from certain places of
interest in India.

Shri Radha Raman: Is it a fact
that this delegation is coming to India
knowing that in India the Defence
expenditure is much liess than what
1s mcurred in the Republic of China
and, 1f so, is the Dcfence Ministry
going to discuss with and help them
to understand how and why it had
been possible?

Mr. Deputy-Speaker: That would
not be relevant.

New Ordnance Factory

*493 Shri Bahadur Sigh: Will the
Minister of Defence be pleased to
refer to the reply given to Starred
Question No. 988 on the 20th August,
1957, and state:

(a) whether any final decision has
been taken with regard to the site of
the proposed ordnance factory; and

(b) the approximate time by which
the factory will start functioning?

The Deputy Minister of Defence
(Shri Raghuramaiah): (a) and (b). No
final decision has yet been taken on
this matter.
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Shri Bahaduor Singh: May I know
the reasons that stood in the way of
reaching a decision? The same answer
was given in the last session also.

Shri Raghuramaiah: Many difficul-
ties; but the most important at the
moment is the securing of foreign ex-
change.

Shri Bahadur Singh: May I know
the estimated cost of that factory?

Shri Raghuramaliah: The whole
thing is under active consideration
and it is very difficult to disclose the
details

Shri S. M. Banerjee: Is it a fact that
only 20 to 30 per cent of the require-
ments of the Army, Navy and the Air
Force are met by these Ordnance
Factories and, if so, what steps have
been taken to expand these factories
to attain self-sufficiency and less of
dependence on foreign countries?

Shri Raghuramaiah: Although the
question does not strictly arise out of
this, I may mention that, as stated
here on the floor of the House on prior
occasions, the Defence Minister has
appointed a committee to go into the
whole question of production in Ord-
nance Factories and examine it with a
view to make recommendation as to
the attainment of as near self-suffi-
ciency conditions as possible.
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Shri Raghuramaiah: It may not be

advisable to give a whole list of

possible places. ‘The exact place of
location has still to be decided.

Shri S. M. Banerjee: What items are
to be produced in this factory which
is going to be installed?

Mr. Deputy-Speaker: There iz no
factory yet; and the items are not to
be produced before that.

Shri 8. M. Banerjee: What are the
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Mr. Deputy-Speaker: Let them de-
cide first about the place.

Shri Vajpayee: May I know when
the report of the committee now refer-
red to by the hon. Minister is expect~
ed?

Shri Raghuramaiah: The prelimi-
nary report of that committee is
expected in a matter of few weeks.

Schemes for Homes in States

*498. Shri Sangannpa: Will the
Minister of Education and Scientific
Research be pleased to refer to the
reply given to Starred Question No.
1235 on the 27th August, 1957, regard-
ing starting of Homes in States, and
state:

(a) whether the schemes have
been finalised;

(b) if so, the estimated outlay of
these schemes relating to each State;
and

(¢) whether these schemes will be
financed partly by the Government
of India?

The Minister of State in the Minis-
try of Education and Scientific
Research (Dr. K. L. S8hrimali): (a)
The schemes have been finalised by 12
States.

(b) The statement is placed on the
Table of the Lok Sabha. [See Ap-
pendix II, annexure No. 89.]

(¢) Yes, Sir.

Shri Sanganna: In what way are
these homes different from those
sponsored by the Central Social Wel-
fare Board and the Rehabilitation
Department?

Dr. K. L. Shrimali: These homes
are set up in accordance with the re-
commendations of the two committees
which were set up by the Social Wel-
fare Board. They are homes for ‘the
women who are rescued from moral
danger and homes for persons released
from non-correctional and correctional
institutions, These are the types of
homes that are being set up.
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Shri Sanganna: Are any schemes
prepared for the absorption of these
inmates in the general society?

Dr. K.L. Shrimali: These homes will

help people to become normal citizens
in coursze of time.

Shri Sanganna: May I know the
criteria by which a number of homes
is created in each State?

Dr. K. L. Shrimali: The proposal is
that we should have five homes in each.
State according to this programme.

Shrimati Manjula Devi: May 1
know whether the home in Gauhati is
going to be closed because there are
very few inmates?

Dr. K, L. Shrimali: If the hon. Mem-
ber wants information with regard to
any particular State, she will have to
give notice. I cannot give information
about all these details.
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